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grfee ¥ THfAT
PUBLISHED BY AUTHORITY

¥. 5154] 75 Rl ST, FawaI< 21, 2025/F T 30, 1947
No. 5154] NEW DELHI, FRIDAY, NOVEMBER 21, 2025/KARTIKA 30, 1947
qEF TREgH i ST A

T feeett, 21 TawaT, 2025

FT.39T. 5330(3T).— Fral T ALHIT A, T TATHN ATATHIH, 1956 (1956 F148) (orF =8 THH
THTA I<F ATSTAAT gl TAT ) T 1T 3F T ITLTT (1) F T ST AT T2 AT TLH & G2 Tagd
AT THET AT T ATSE=AT §eaT #1.37. S.0.164 (E) ari@ 09/01/2025, ST A=A % TTS(9,
SHTETIOT, AT |, @UE3, ITET (i) H T 6T T2 ofT, FIRT 6 377 FHeHT 77 % 2T 5ot & NH-244
F Y. 31.449 (@1 wraE) & fF.H1. 66.150 TF F TE TSANT & [HHT0T (FST FLA / T A FT
FATH, AATTR), SALEA, T ST TATAT o [oI7 37 STTALAAT & IUTa5 AgAT # AT i 7 oot Fe
o ST ST T STOTT hT o,

ST I<H ATAAAT T AT Ih ATTHAH T T 3F f TG (3) F 7efi aira 15.02.2025 &
16.02.2025 T “Fde ZT3F (3AUS)” ST “STHT Irert (FRar)” A1 H TR 6T T247 =T,

STeTeh FETH TTTErT<T 1 &7 3T % dgd 1A% AT 94 g% &, ore 9% fo=me 3 1 & i saer

3T = T R BT T,

7797 GI/2025 )
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A FqeAH ITTARTE 7 3 SATATHIH T 7T 39 i STLTT (1) F ATELT H, Feg 1T TERTE FT AIAT

faezdre;

A AT, Feald TLHIT, TETH TR T I IS TTH &1 S 9 S{¥ I ATAHIH T g 37
T ITLTT (1) BT T& ATRAT T TN Fd g, T TTTUT FIAT ¢ 196 Sh SAJAT § (AT I FT [di<h

TS % oI syt 3T ST =Ry

SIY T, eI LT, S ATATAH AT 7T 3T AT ST (2) F SATHLOT § T HTIUT FAT § o
TH ATAGEAT o TSI § THTAF T, I AqqAT | A i aft fAeet & g grae areafeas s 8
Fear g § g g Srusft

ATIAT

STHY 3T AT 17 & SIeT f5rer § NH-244 % 6.3, 31.449 (FaT+T u2dra) & .57, 66.150 F o
ST T ST ATSAT HEAAT Fgd STqaT §¥=4T Td fFawm

TS HT AT THY 3T FeHT IEEKIK IS S
EATE e HEAT A FTTER | gk | 9 aaea qEarHl/ Raeas
e (TFRITH) SPAT T ATH

1 2 3 4 5 6

ATAH & AT SI=T

UEEIKIGHCIEICI

1 1342/801 EEl ERIELRSICS! 0.0050586||fSrTerTer

2 1342/801 EEL EREELIES 0.0075879|[FaTHT 7T

3 1342/801 EEl ERIELRSICS! 0.0050586|[sr<ra= &g

4 1342/801 EEL ERIEIRSICS] 0.0126464|[3aw fig

5 1342/801 EEl ERIELRSICS! 0.0075879|[er@<Tst

6 1342/801 BELI ERIEIRSICS] 0.0075879||+ i

7 1342/801 BEL 3 zfree 0.0316161|[78 FHTT

8 1342/801 BELI ERIEIRSICS] 0.0075879|[TTs19T FHIE

9 1342/801 GEL ERELES 0.0050586|[FwvT T

10 1342/801 IGEL EREELSICS 0.0088525|(ferer @Ter

11 1342/801 EEl EREELSIES 0.0075879|[Far<t Feror

12 1342/801 BEL 3 zfree 0.0037939|[Tora TTeT
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13 1342/801 IGEll ERIEIESICES 0.0025293|[strue JehTer

14 1342/801 BEL ER ARSI 0.0050586|FAT FHTL

15 1342/801 IGEL ERIELSICS! 0.0037939|(fFzvr FHTT

16 1342/801 IREL ERlEUSIES 0.0075879|[{9T FTHTX

17 1342/801 BEL ER ARSI 0.0025293|[TsTer FHTT

18 1342/801 IGEL ERIELSICS! 0.0025293||379TTe FHTT

19 1342/801 BE1l ERARSICS 0.0025293| [T FHTE

20 1342/801 IGEL ERlEUSIES 0.0050586|[&4T 719

21 1365/801 [GEL 3 3feE 0.0088525| |3t T

22 800 A= ATHT ERIEIESICES 0.0227636|[F I AT giee

23 800 fa= GIGIE ) EREELSICS 0.088525||91T =g 99T glesT

24 800 &= AT ERIEIESICES 0.0632321|[HHTT =1 9 3
T AT

25 800 fa= AT ERIELSICSS 0.0935836||[HTTH AT gleeT

26 800 &= AT ERIEIESICES 0.0075879|[H=TT, =
LTI, THL FHTY,
LT THTT O AE
[ESCURR: REER R
ik

27 800 e AT ERELSIES 0.0139111|[H=haSTT AT

28 800 &= GG ERELES 0.144169|[F=ha=TT AT

29 800 &= GG ERELIES 0.0543796||FesoT, qLeT
FAT, e T,
f Tt T 3T F AL,
T &t At
reft Tt FT sfe,
g Four iy faeE,
AT A o

30 800 &= Gl EREELSIES 0.718317||3H=T<, SAH T,
THET FHTT, T
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FAT & foar Rt
T ILTEE o e |

31 805 RECARA] ERIEIESICES 0.419861||<fr7 ga=gT fRured=

32 807 fa= AT EREELSICS 0.0227636|[7HeT THTX

33 807 A= T EREIES 0.0581736|[HeFa=TT AT

34 807 fa= AT ERIELSICS! 0.0480564 (7@ 71T, fag FAT
= TOaT erd T &l
EREEATE= ]

35 807 for = AT ERIEIESICES 0.0252929||FaTe &g

36 807 fa AT 3 3feE 0.0063232|[|Tr 717

UEKEIKIE S

37 721 BEl HESES 0.0101171|[¥TaT TH |7 TF
[ELELKIETS

T T ATH: IS

38 1 AT 3 zfree 0.0126464|[7MT srga= a7
ATF FT &

39 1 AT ERIELSICS! 0.0113818|[@Tfee g& a7 Uz
EEECLERER I
Ao e a9
ot

40 1 EEL ERELIES 0.0126464|[H&=T< JgAz a7
AUF HIgrTE oTht

41 1 AT ERELSIES 0.0429979|[H=HaSTT AT

42 1241/876 GEEAKAI EREELSICS 0.144169|F=

43 1241/876 AT ERELSIES 0.164404|[H=asTT AT

44 3 EEl EREELSIES 0.0303514|[wf% srgwe ==
ATF JFT &

45 3t EEl HiSES 0.0607028|[wrsf% srgwe &+
ATF HT AT
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46 3 EEl HiSES 0.0404686|[w<M7 srgwe o=
Sl ieadcin

47 781 BEl I Zhaee 0.0050586)|[5TH TZ=HT9T, TTX
e

48 782 BEL ERIEIESICES 0.0101171|[=0s gZ=hTer, ™
e

49 890 IREL HASIES 0.0025293|[=r=r¥T Z=T

50 895 GE ziaree 0.0303514|[z7=T =4t fagar
AUF HeT =F7E

51 896 EEL HiSIEE] 0.0101171|[==ft et

52 910 EEl HiSIEs 0.0050586|[STeHITT | TH
T T (A=)

53 921 EEl HiSIES 0.0101171||3AHT =1 99 TH
AT T (BT
QAT) ook TS a9
A T fie
(BT <177)

54 927 BEl I TeE 0.0429978|[sruH T I ATH
GIELESE:]

55 992/784 Gl ERELIES 0.632321|[Fe=

56 992/784 GE 39 Thaee 0.0126464|TTheT FHTT, TSI
FHTT, a7 T
(59 ) U= =1 1T
[EEELE K Gl
<TST

57 995/784 T ERIELRSICS! 0.03541 (=T 24T

ATH T AT SIS

UEEIEICHECEI)

58 162/33 EEl HiSES 0.0328807||fora FwT=, fasrar
FHTT, AT<F AT
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59

23

KEil

39 e

0.0252929

g I, TN
FHTY, AASHT FHIY,

HLST THTT, ToT
Y, FTed T,
T FHTL, TohIeA
Tt te Gier &
Ao v A

60

25

0.07082

CIESEICET]
IERIESCRAE

61

26

0.0202343

HEHY WA, F&AT
T, Ty =4,
FIATS ¥,

FATIT 24T,

62

33

39 e

0.0303514

REEGIENEEE
FHTL, oT<F FHATC

63

34

FIT A<

0.0556443

ST ATATRA

64

35 fa=

0.0379393

ITET TS, TTH T,
LS FHE, TE
T, 99T AT, TUT
T, {24,

EREEGIES

65

39 =

0.0050586

fora T, oo

FHTT, AT<F AL

66

39 o

0.0202343

THITA

T T ATH: g

67

0.0632321

TaHE A ST
T FEHIT

68

0.235224

TaHE ATTH T

& FIHT

69

0.0303514

CIESEICE]
[ERIEE:
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70 3 RECIEdl T 0.0328807|[7fecta a=F
IERICEEA

71 33 AT ATHETT 0.017705|[H=Fa=TT AT

72 33 IR AT 0.478035|[FFa=TT ATAFRA

73 34 AT ATHETT 0.31869|[H=Fa=TT HTeTsHA

74 35 IR AT 0.123935([AFa=TT AT

75 4 GECIEdl T 0.0910543|[Ta-He ATH THY
& FT

76 4 TR T 0.336395|[Ta-He ATF STH]
& FIT

77 5 AT T AT 0.017705([qhi =H

FT9TT
78 5 GIGIE ) URE:KIE] 0.017705|[qr= =
FTIHT

79 6 GAEARLI T 0.414803|[TawHe ATTH TH]
& FIHIT

80 6 LR T 0.0075879|[Ta-Hz ATH STH]
& FT

81 65 GEETEA T 1.7882|[TawHe ST ST+
& FIHIT

82 65 GEEAKAI T 0.187167|fTaxHe 3TH ST+
& FT

ATTe T ATH: ST

83 161 BEl I haee 0.07082|[sTer 71T, SEUH
TS, TEHA AT 18
QPTE, TT9] 34T, AT
o, Ty 2=,
pERECINEIREES)
LEREECEr k]
9T SUE 6 e
A3 AU 3 ATF
AU =TT, Toad
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g 2@ T 2/3
T, AT oS,

84 167 BEl I Zhaee 0.0379393||sfrer 71w, ToT TS
T STE 9T 1S

85 175 [GELl HESICS 0.123935|[5TH ehTeT, T
[KE

86 192/171/1 TR T 0.0101171|[HEaa a9 UH
RIEEENCRIE))

87 192/171/1 CHRTL T 0.0126464|[FT ST (TATT)

88 196/86 RIRIE] 39 e 0.0758786|[frar ==t aTs®
ATTF FATT AT

89 228/216/204/169 |[FTFTEr HISIES 0.209931|[Fxe

90 538 IGEL ERIELSICS! 0.0151757|[|Te 7=

91 538 IGELl I haee 0.0328807||fSraTerTer @ SUH
T =73

92 563 BEl HESIES 0.0151757||/A< 9ITer | AU
GIRESE]

93 564 EEL HiSIES 0.0037939|[=7=t =TT, frer A1
AT él«gz

94 565 IGEL HiSIES 0.017705|[31eTTs T a7
ATE THT T

95 566 EEL HiSIES 0.0126464([=T=t AT

96 62 [GEll HESICS 0.0025293||8 ¥ &=t | &
gl ened 9, Sted A
FATor 10-1/2 9,
T 2=, rorer 3T
4-1/3 9T, A9TTh
FA 4 3, AT
cELRIGRES

97 63 GEL HiSIES 0.0278221|[F=rsfa &g
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98 73 IGEll HESIES 0.0455271|[7orfex FAT f,
=a¥ faer, qao
g, staaw
FOT T fefaTer ]
AT HeATer T4
faeraT s geTer
TEHA AT

99 771/551 EEl HISIES] 0.0379393|[z¥ers gHT a9
AUT HIGFAE A

100 773 s EREELSICS 0.0126464|[s=1< fig

101 774 REL ERIELSICSS 0.0556443|[TTher FHTL, TS
FHIY, TA% FAT
(5 ) U= =1 1T
[EEELEILE: I

102 83 [GEL HSIES 0.0050586| =79 FHT

103 85 ISl zRATee 0.0252929|[EaTHY T

NEEIKICREL

104 1205 o= st HiSIEES 0.0303514|[wasT 2157, =0
T, AT 24T,
AT AR, TIT
AT, FOOIT T4,
=T &1, 932
¥, arg 7, @
TS, O <4,
GO T, THRT
AT, BTHL.

105 1407/1139 fa=  ||fAsft zRAree 0.0151757|[FA<19T 24T a5
ATF T I THT

106 1412/1144 T ||SsT ESIES 0.0075879|[€ETT A& e [
¥ 7 S 4%
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107

543

KEil

ESIES]

0.053115

Tt fig, st
AT 3T, farer 3@,
orefaaT aa T, SfeT
AT, AT T4,
Freamr o, = /=T
<, e 34,
aife, gt 7,
afar & T, T
T, ST T4, I
NEMETCAEES

108

544

0.07082

TTH T, TETHT T,
ECERUGGE
REC Ll

109

546

0.321219

TaHE AT ST
& F9HIT

Total

9.0725423

Jammu & Kashmir.

[®T. 9. NHIDCL/PMU-Kishtwar/DPR/Khellani-Chatroo/Doda/LA/2020-21/3D]

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS

NOTIFICATION
New Delhi, the 21st November, 2025

g IfiET, Agerw

S.0. 5330(E).— Whereas by the notification of the Government of India in the Ministry of Road Transport
and Highways, S.0. 164 (E) Dated 09/01/2025, published in the Gazette of India, Extraordinary, Part Il, Section 3, Sub-
section (ii) issued under sub-section (1) of section 3A of the National Highway Act, 1956 (48 of 1956) (hereinafter
referred to as the said Act), the Central Government declared its intension to acquire the land specified in the Schedule
annexed to the said notification for building (two lane, etc.), maintenance, management and operation of NH-244 on the
stretch of land from Km 31.449 (Khellani Paryote) to Km 66.150 in the district of Doda in the Union Territory of

And whereas the substance of the said notification has been published in "State Times (English)” and “Amar
Ujala (Hindi)” both dated on "15.02.2025" & "16.02.2024 *; under sub-section (3) of section 3A of the said Act;
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And whereas objections have been received and the same have been considered and disallowed by the
competent Authority;

And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the competent authority has
submitted its report to the Central Government;

Now, therefore, upon receipt of the said report of the competent authority and in exercise of the powers
conferred by the sub-section (1) of section 3D of the said Act, the Central Government hereby declares that the land
specified in the said Schedule should be acquired for the aforesaid purpose;

And further, in pursuance of sub-section (2) of section 3D of the said Act, the Central Government hereby
declares that on publication of this notification in the Official Gazette, the land specified in the said Schedule shall vest
absolutely in the Central Government, free from all encumbrances.

SCHEDULE

Brief description of the land to be acquired, with or without structure, falling within the NH-244 on the stretch of land
from Km 31.449 (Khellani Paryote) to Km 66.150 in the district of Doda in the Union Territory of Jammu & Kashmir.

State: JAMMU & KASHMIR |[District: DODA |
SI. No. [|Survey/Plot Number|| Type of Land ||Nature of Land Area Name of Land
(in Hectares)|| Owner/Interested
Person

Lt | 2 L s 4 | 5 | 6 |
[Taluk: Doda |
|Vi||age: Barshala |
11 |[1342/801 ||Private |lun-irrigated || 0.0050586||Jialal |
2 |[1342/801 ||Private |lun-irrigated || 0.0075879|[Swami raj |
|3 ||1342/801 ||Private ||un—irrigated || 0.0050586||Baldev singh |
l4 |[1342/801 ||Private |lun-irrigated || 0.0126464||Utam Singh |
|5 ||1342/801 ||Private ||un—irrigated || 0.0075879||Lekhraj |
|6 ||1342/801 ||Private ||un—irrigated || 0.0075879||Bhoori Singh |
7 |[1342/801 ||Private |lun-irrigated || 0.0316161||Raman Kumar |
l8 |[1342/801 ||Private |lun-irrigated || 0.0075879||Rajesh Kumar |
|9 ||1342/801 ||Private ||un—irrigated || 0.0050586||Krishan Rattan |
10 |[1342/801 ||Private |lun-irrigated || 0.0088525|Bishan Lal |
11 |[1342/801 ||Private |lun-irrigated || 0.0075879||Kewal Krishan |
|12 ||1342/801 ||Private ||un—irrigated || 0.0037939||Ganpat Raj |
13 |[1342/801 ||Private |lun-irrigated || 0.0025293|{om Prakash |
14 |[1342/801 ||Private |lun-irrigated || 0.0050586|[Suman Kumar |
|15 ||1342/801 ||Private ||un—irrigated || 0.0037939||Kiran Kumar |
16 |[1342/801 ||Private |lun-irrigated || 0.0075879|[suresh kumar |
17 |[1342/801 ||Private |lun-irrigated || 0.0025293||Rajesh Kumar |
|18 ||1342/801 ||Private ||un—irrigated || 0.0025293||Ashok Kumar |
19 |[1342/801 ||Private |lun-irrigated || 0.0025293||Kuldeep Kumar |
20 |[1342/801 ||Private |lun-irrigated || 0.0050586|[Sewa ram |
|21 ||1365/801 ||Private ||un—irrigated || 0.0088525||SheeIa Devi |
22 800 min Common un-irrigated 0.0227636||Kulbhushan share

holder
23 800 min Common un-irrigated 0.088525|[Sher chand Share

holder
24 800 min Common un-irrigated 0.0632321|[(Sansar chand son of

somi nath
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25 800 min Common un-irrigated 0.0935836||Dhumaram share
holder
26 800 min Common un-irrigated 0.0075879||Omkar, om parkash,
Ramesh kumar,
naresh kumar son of
Rikhi Ram in equal
share
|27 ||800 min ||Common ||un—irrigated || 0.0139111||Maqbooza Malkan |
|28 ||800 min ||C0mm0n ||un-irrigated || 0.144169||Maqbooza Malkan |
29 800 min Common un-irrigated 0.0543796||Kulbushan, suresh
kumar, Bitoo kumar
sons of Shrimati
RENU devi, Ratna
Devi daughters of
shrimati poshi devi
widow of Hari
Krishan in equal
shares
30 800 min Common un-irrigated 0.718317|[Omkar, Om parkash,
Ramesh kumar,
Naresh Kumar sons of
Rikhi Ram in equal
shares
31 805 Government un-irrigated 0.419861|[Sheep Husbandry
Department
|32 ||807 min ||Common ||un—irrigated || 0.0227636||Ramesh kumar |
|33 ||807 min ||Common ||un—irrigated || 0.0581736||Maqbooza Malkan |
34 807 min Common un-irrigated 0.0480564/|Lekh raj, bitoo kumar
son of daulat Ram in
equal shares
|35 ||807 min ||Common ||un—irrigated || 0.0252929||Kartar singh |
|36 ||807 min ||Common ||un—irrigated || 0.0063232||Nath ram |
[Village: Hud |
37 721 Private irrigated 0.0101171||Soba Ram son of
Kishna Thakar
|Vi||age: Paryote |
38 1 Common Un-Irrigated 0.0126464||Bashir Ahmed Son of
Shuker Din
39 1 Common Un-Irrigated 0.0113818|[Sadiq Hussain Son
and Misra Begum
widow of Nizam Din
Shiekh
40 1 Private Un-Irrigated 0.0126464||Mukhteyar Ahmed
son of Mohomad
Shafi
|41 ||1 ||Common ||Un-|rrigated || 0.0429979||Maqbooza Malkan |
42 |[1241/876 |lGovernment  ||Un-Irrigated || 0.144169|[State |
43 |[1241/876 ||Common |lun-Irrigated || 0.164404|[Magbooza Malkan |
44 3 Private Un-Irrigated 0.0303514||Bashir Ahmed Son of
Shukar Din
45 3 min Private Irrigated 0.0607028||Bashir Ahmed Son of
Shukar Din
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46 3 min

Private

Irrigated

0.0404686

Bashir Ahmed Son of
Shukar Din

47 781

Private

Un-Irrigated

0.0050586

Om Parkash, Pyar
Singh

48 782

Private

Un-Irrigated

0.0101171

Om Parkash, Pyar
Singh

49 890

||Private

|lirrigated |

0.0025293||Achri Devi |

50 895

Private

Irrigated

0.0303514

Indra Devi widow of
Seal chand

|51 |l896

||Private

||irrigated |

0.0101171{[Chunni Lal |

52 910

Private

irrigated

0.0050586

Balkrishan son of Sant
Ram (vendee)

53 921

Private

irrigated

0.0101171

Omi Chand son of
Devi Saran (half
share) Mulk Raj Son
of Phulail Singh (half
share)

54 927

Private

Un-Irrigated

0.0429978

Om Raj son of Soba
Ram

55 ||092/784

||Common

||Un-|rrigated |

0.632321

||State |

56 992/784

Private

Un-Irrigated

0.0126464

Rakesh Kumar, Rajan
Kumar, Ravinder
Kumar

|57 ||l095/784

||Common

||Un-|rrigated ||

0.03541

||Puspha Devi |

[Taluk: Thathri

|Vi||age: Shibnot

58 162/33

Private

Irrigated

0.0328807

Shiv Kumar, vijay
Kumar, Shakti Kumar

59 23

Private

Un-Irrigated

0.0252929

Dharam Pal, Rajesh
Kumar, Manjeet
kumar, Manooj
Kumar, Pushpa Devi,
Baldev raj, pawan
Kumar, Bakeelan
Devi and Rangeela
Devi and Rajinder
Singh Son of Girdari
Lal

60 25

Government

PWD

0.07082

Public Works
Department Road

61 26

Private

Irrigated

0.0202343

Ankush Bhagat,
Bandna Devi,Nishu
Devi, Kornai Bhagat,
Kalyana Devi.

62 33

Private

Un-Irrigated

0.0303514

Shiv Kumar, vijay
Kumar, Shakti Kumar

63 |[34

||Private

||Comm0n land |

0.0556443

||Maqbooza Malkan |

64 35 min

Private

Irrigated

0.0379393

Shadi Lai, Ram rattan,
Surjeet Kumar, Gudi
Devi, Ashsa Devi,
Roopi Devi, Neema
Devi, Hardei, Sandeep
Kumar, vinay Kumar.
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65 39 min Private Irrigated 0.0050586|[(Shiv Kumar, vijay
Kumar, Shakti Kumar

|66 ||39 min ||Private ||Irrigated || 0.0202343||Dharampa| |

|ViIIage: Hanejo |

67 1 Government State 0.0632321||Government of
Jammu & Kashmir

68 2 Government State 0.235224|(Government of
Jammu & Kashmir

69 3 Government State 0.0303514|Public works
department

70 3 Government State 0.0328807||Public works
department

|71 ||33 ||Common ||sham|at || 0.017705||Maqbooza Malkan |

|72 ||33 ||Common ||sham|at || 0.478035||Maqbooza Malkan |

|73 ||34 ||Comm0n ||sham|at || O.31869||Maqbooza Malkan |

|74 ||35 ||Common ||sham|at || 0.123935||Maqbooza Malkan |

75 4 Government State 0.0910543||Government of
Jammu & Kashmir

76 4 Government State 0.336395|(Government of
Jammu & Kashmir

77 5 Common Gair Mumkin 0.017705|[Mufeed Aam

Chashma
78 5 Common Gair Mumkin 0.017705||Mufeed Aam
Chashma

79 6 Government State 0.414803||Government of
Jammu & Kashmir

80 6 Government State 0.0075879||Government of
Jammu & Kashmir

81 65 Government State 1.7882||Government of
Jammu & Kashmir

82 65 Government State 0.187167||Government of
Jammu & Kashmir

|Vi||age: Jangalwar

83 161 Private Un-Irrigated 0.07082(|Bodh raj, Des Raj,
equal share 18 shares,
ranu devi, reeta devi,
pinki devi, neelam
devi (daughter) and
raj dehi equal shares
of 6 shares out of 3
shares . Om chand,
Jaswant singh equal
share 2/3 share, share
holders.

84 167 Private Un-Irrigated 0.0379393|[Sheesh ram, desh raj
son of Amar Chand

85 175 Private Irrigated 0.123935||Om Prakash, Pyar
Singh

86 192/171/1 Government State 0.0101171{|Mehboob son of
Mohammad (allottee)

87 192/171/1 Government State 0.0126464||Phula Begum
(allottee)
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88

196/86

Common

Un-Irrigated

0.0758786

Geeta Devi wife of
Kailash Nath

89

||228/216/204/169

||Government

||Irrigated

0.209931

|State |

90

||538

||Private

||Un—|rrigated

0.0151757|

|Sadhu ram |

91

538

Private

Un-Irrigated

0.0328807

jialal son of Bhag
Chand

92

563

Private

Irrigated

0.0151757

Tirath Lal son of Nath
ram

93

564

Private

Irrigated

0.0037939

Chunni Lal, Shib lal
share holder

94

565

Private

Irrigated

0.017705

Ashok Kumar son of
Jameet Ram

95

||566

||Private

|Irrigated

0.0126464]

|Chunni Lal |

96

62

Private

Irrigated

0.0025293

Rahul kalyan, Akshay
Kalyan 10-1/2 shares,
Pinky devi, Kajal devi
4-1/3 share, Ashok
kumar 4 share, kirna
devi one share out of
8 share share holders

97

||Private

||Irrigated

0.0278221]

|Ku|jeet Singh |

98

73

Private

Irrigated

0.0455271

Randir Kumar Singh,
Chander Bilshan,
Sudershan Singh,
Avtar krishan,Gutam
Bindral Son of
Kailash Devi Widow
of Dheralal equal
shares

99

771/551

Private

Irrigated

0.0379393

Irshad Ahmed son of
Mohammad Alam

100

773

||Private

||Un-|rrigated

0.0126464]

|Onkar Singh |

101

774

Private

Un-Irrigated

0.0556443

Rakesh Kumar, Rajan
Kumar, Ravinder
Kumar (Sons) and
chand Ranu widow of
Mool Raj

102

83

Private

Irrigated

0.0050586

Ashok Kumar son of
Jameet Ram

103

||85

||Private

||Irrigated

0.0252929)|

|Swami raj |

|Vi||age: Bhela

104

1205 min

Private

Irrigated

0.0303514

Pankaj Thakur, Arun
Thakur, Geeta Devi,
Suman Manhas, Puja
Devi, Krishna Devi,
Girdari Lal, Sandoor
Singh, Babu Ram,
Lekh Raj, Pushpa
Devi, Khushalya devi,
Indra Devi, Thakri.

105

1407/1139 min

Private

Irrigated

0.0151757

Kamlesha Devi Wife
of Raj Dev Sharma
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106 1412/1144 min Private Irrigated 0.0075879|[Sansar Chand Tenant
Gulail Singh Son of
Chur Singh

107 543 Private Irrigated 0.053115||Daleep singh, Ajeet

singh, Sumetra Devi,
Sher Singh, Bhagwan
Devi, Mani Devi,
Bisha Devi, Shunktla
Devi, Urmilla Devi,
Kanishka Devi,
Rameshvari, Bachan
Singh, Girdhari Lal,
Dacha Devi, Nirmalla
Devi, Sarishti, Suraj
Ram, Jaswant Singh,
Gordaie, Sunita Devi,
Sundri Devi, Churl
Devi, Narinder Singh,
Pooja Devi, Renu
Devi, Byasa Devi,
Dev Raj, Kishan

Singh.

108 544 Private Irrigated 0.07082[|Ram Lal, Swami Raj,
Kichhan, Shantan,
Saraswati

109 546 Government State 0.321219||Government of

Jammu & Kashmir

Total| 9.0725423)| |

[F. No. NHIDCL/PMU-Kishtwar/DPR/Khellani-Chatroo/Doda/LA/2020-21/3D]
SHAIKH AMINKHAN, Director
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